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# U B2¥ central Administrative Tribunal, Principal Bench ,;&%
L 0A-754/99 . MA-731/99,  with OA 908/99, OA-779/99  MA-744/99¢"
. iy +/@A-180/99 MA-745/99, 0A-787/99, 0A-801/99,° OA<811/89 MA-778/599 &1
B 830799 MA-190/99. OA-862/99 MA-815/99, OAZ877/98 "“937/35‘3%
L 0A-894/99, MA-850/99, 0A-898/99 CP 224/99 MAZ85(/99, O0A:30d7895
|77 MA-860/99, O0A 953/99 MA-893/99, OA-955/99, 0A=998/99 MA=807/98y
<. . OA-1017/99,  0DA-1020/99 MA-916/99 0A-1081/99, 0A51°giﬁ; :

X

MA-926/99,  0A-1246/99 MA-1101/99, 0A-1316/99 % MA<f{7
e

o OA-1318/99, 0DA-1415/99,

“ New Delhi this the |4 day of september; 1895 o )
Hon'ble shri s.R. Adige, Vvice chalfman (A) o
Hon'ble Shri Kuldip Singh, -Member (J) 4
DA 754/99 :é
1. Smt. Vijay Kumari w/o Sh. M.K. Sharma,- 5
. r/o WZ-1326,Nangal Raya, Near Janakpuri, .
D Block, New Delhi, ' o
2. Mr. Mohit Munjal s/o Sh.S.P.Munjal, K
' r/o 2/144,Geeta Colony, o
n ' : Delhi, : o
3. Mr. Anil Kumar s/o Ram Pal Singh; - ,é@
ot ' r/o H-6, Radheypuri, Krishna Nagar,. =+
i " Delhi. o o
' 4, . . Ms lUsha d/o late Shri M.L.Mangai,
rfo 1168, Gulabi Bagh,Delhi. SRy
5. Ms Sonia Dawar d/o Sh. V.K. Dawar, - & ~ °°
r/o No. 4, Malka Ganj, : 0
Delhi,.
6. Ms Kusum Lata d/o Balbir Singh.
r/o C-41, Karampura, New Delhi, o ‘
7. Ms Neeraj Malik w/o Shri R.P, Malik.'ﬁj"
: r/o WZ 659, sadh Nagar, STl
Palam Colony, NewDelhi. TRV
8. Ms Mamta Vashishat d/o Shri T.R. -Vashishat,- :
‘ r/o 24-A, Laxmi Garden, T
Nazafgarh, New Delhi. Bl b
i 9. Shri Raj Singh s/o shri Gian Chand, = - |
' IR~ o r/o 45, Chirag Delhi, :
l’__"“.. _- . New Delhi - ] 70 N » -
I RN Shri Rakesh Sharma s/o Shri J.L,Sharma |
STt r/o 444 Chirag Delhi, R
[gi - New Delhi - 17.. R
ST, Ms Mukesh Dahya w/c Sh. Lokender $ingh,
co : r/o D-5, Satyawati Nagar, T
L o Delhi, .. Applicants
Versus .

ovt. of N.C.T. of Delhi through

.. .- The Director o?3§UuCatlon,Défﬁ1%%?
,~ . 01d Secretariat, Delhi.
f Delhi. L

———

;ghﬁggpondehts,
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1 ! Ms Neetu Chaudhary d/0 Sh. Dharamvir Singh,
. R/o 4/2724, St. No.5, Bihari Colony,
f chahdara. Delhi 32.

—— =T

J' t—-,,;}.i e 4‘“‘_ .
ij§aini w/o Sh.:.Dinesh Salnl, o
Q**JDéThi*Céé%?Fg; '~

’~Rajesh Kumar Sharma s/o Sh, R.K. Sharma, R
.JR/o A-1/227A Keshavpuram, !
001N Y85 -

*Shabib ul-Hassan s/o Mr. M.S, Hassan,
R/o- Ghafoor Nagar,
.famia%Naggr..Delhi 25, &

R

1di2Atriq-Khan s/o Mr. Akbar Alj Khan, .
*R/0-D-148_Abul Fazal Enclave, DS
: ﬁmamia Nagar. Delhi-25. :

.- . Ms. Yandana Gupta w/o Sh. Dinesh Kumar,
il RIGT A/SGB Phase-1I Ashok Vihar,

g idula Gupta d/o Shri D.V.Gupta,

s R/o 14— -D/E  Chajjupur Colony; :
"Baburpur -Shahdara,

: Delhi 32,

.- -.AnJu BaJaj d/o Shri C.B. Bajaj,
R/o D=~ IT A/15A Janak Puri,
New Dlehi ~58.

Sanjay Kumar s/o Gajra3j Singh,
.R/o 255 Pitampura Village,
Delhi -34,

Ms‘ Sunlta Sharma d/o Shri B.K. Sharma,

R/o 161/2 Thomson Road Railway Colony.
New Delhi.

. Ms. Deepa Aggarwal w/o Sh. Rajesh Aggarwél.
R/o 1076, Maruti Vihar,
Chakarpur, Gurgaon,

‘Ms‘ Mamta Saroha w/o Sh., Rajiv Kumar,
R/o B-7 Krishi Vihar,
New Delhi-48,

Ms. Satya Sharma w/o Shri Deepak Sharma,
R/o F-16, Ward-I, Mehrauli,
New Delhi 30, ....Applicants

Versus .

)hroughﬁxheﬁDirector of Education, Delhi
'sOld Secretariat. v,
~el 1. R

. .Respondents




R e T
|

X Mrs. Meena Arora w/~ Shri Ved Parkash,
1959 Qutram
Kingsway Camp,

R/o

0A 834 of

1893

Lines,

Delhi,

Governmont of NCT Delhl ‘
through its Chief Secretary,.
5, Sham Nath Marg,

Delhi.

Director of Education, e
Govti., of NCT Delhi, ‘
S, Sham Nath Marg,
Delhi-5¢4,

shallu Gupta w/o B.B.tayal, .

Ms. g
460/B Azadpur, Delhi-=33, - =7

R/0o
Ms. Munni Gupta w/o Sh,
R/c J-80/6 Pandav Nagar,
Opp. Mother Diary, L
Pelhi-9z, N

Rewati Raman,

Anil Kumar s/o Shri Munshi'
R/o 882-A, Lampur Road
Banker. Delhi.

Ms. Seema Garg d/o Shri V. P‘_Gafg,o
R/o D-3Z, R.P. Road,
Adarsh Nagar, Extension,

DPelhi-33,

Ms. Sudesh w/o Sh. C.M.Arvya,
R/o G-21/86-8B7 Sector VII,
Rohini, Delhi-85.

Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 1664 Tarur Enclave, .

Pitampura, Delhi. -

Ms.
R/o
New

Gurvinder Jeet Kaur
6£7-B, New Township Badarpur;
Delhi-44,

Anil Pant
Paschim Vihar,.

Ms.
R/o
New

Neeta Pant w/o Sh.
BG-5A/14D,
Delhi,

Mahendra Nath Jha s/o Shri B.D. Jha.

R/o B-478 Timarpur Delhi- Admn. Flats,
Delhi-54, : Do
Ms, Dinesh Kumari w/o §h.-

R/o D-101. Yadanagar.
Delhi-42.

Ms. Lathesh w/o Sh.

R/o Village & P.D. MajF
Delhi-B1. -

-
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Yunus'Khan s/o Sh. Nanney Khan,
R/o K-64 Abul Fazal Enclave,
New Delhi1-25, -

Ms. Jyoti Rawat d/o Sh. B,S.Rawat,
R/o G-71/294 Sector-16, - ST
Rohini.?Delhl -85,

Manish Kumar Bansal S/OE i
R/o C-450 Saraswati Vihar.
Delhi-34,

surender Kumar s/o Sh. Raghunath,
R/o 555 Gulabil Bagh, .. .
Delhi-7, o e

R/o 1216-A Ranl Bagh, -
belhi-34. .

Ms. Suman Nagpal d/of ;;
R/o 24-110 West PatelﬁN‘g

N
New Delhi-8.

Ms,

R/0

..-New Dalhi 18.

R/o 1138-A, B.C.
Shalimar .Bagh,
New Dalhi

BlOCk;

Ms. Saroj Bhatia s/o Sh Gokui Chand,
R/o 114+E, St. No. 7, g

East Moti Bagh, :
Sarai Rohilla, S e
New Delhi-7. o i

-

Ms. Meenakshi w/c Shri Maho3j Wadhwa
R/o 203/1, Pkt. A.3, Sector*7, Rohfﬁi‘,,,
Delhi. : e LT TR

Ms. Rashm1 w/o Shri A K,
R/o 591/3 Mehrauli :
New Delhi-30.

Ms, Vimlesﬁ w/o Sh;Fé;éfgﬁafﬁé. STt -
R/o 86/3, Sector-I, PUShb’ViﬁBr. ' :
New Delhi. )

Ms. Sushma Chaushan d/o Shri Lalla
R/o 97-D,.Sector- IV. B KtS Marg;'

Sh. thod Bharti s/o Sh. Devi.bass,
R/o C-408/A St No. 17~m'

Delhi- 53.

RajeshrVashishth s'/.0%Shr
R/0 14}, Bhai Parmahaﬁﬁ“

__Ms. Madu. Bala w/o Shu.Gajenden~
R/o Village & P.0. Alipur,
Delhi-36. - .
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Versus

7" Government of NCT of Delhi
: Through: The Director of Education, Delhi,
0l1d Serretariat, Delhi.

I Mrs. Adarsh Sharma w/o ShEinB.L. Sharma.

R/o E-151-F Ashok Vihar, Phase-1
Delhi-52,

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
o 0ld SEcretariat, Delhi.

Q 99
Ms. Bhawna Munjal
K-231-32 Jahangir Puri,
New Delhi.é

, . - Versus

L Government of NCT of Delhi
The Principal Secretary (Education),
N0ld Secretariat,
Delhi,

; "2, Director of Education,
Directorate of Educatioin,
Govt., of NCT of Delhi,

. Nld Secretariat, J%
Delhi. 1
-3, Oy. Director of Education, i j
Cistrict North West, Ty
Hakikat -Nagar, ) S
New Delhi. " ...Respondents C e
. L. - .%
DA 1415/99 | ‘
Mrs. Dimple Anand d/o Sh, Shyam Lal Anand, .- - - _ R
P School G.G.S.C., S.U. Block, L ;
- Pitampdra, Delhi. ~ ...Applicant T = ;

Versus

Government of NCT Delhi through

The Director of Education, Directorate of Education,
0ld Secretariat,

Delhi-54, ,..Respondentsn

‘OA _1318/89 - e

' "*" 'k‘:' Lo

‘Ms. Meenakshi d/o Shri Om;Prakash.
QR/o WE-626 Nangal Raya.«w, e
- New Delhi. ‘
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1. Govti. of NCT of Delhi through
Director Education
(Qld Secretariate),
Pelhi.
“&
2. Deputy Director of Educationyvi
District South, Defence Colon¥i-3
New Delhi. - e e

QA 1031 of 1999

Smt. Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-134 Vijay Nagar, Lampur Road,
Narela, Delhi-40.8&

Ver csus .

1. Government of NCT of Delhi through
its Chief Secretary, oo AT
5, Shamnath Marg Delhi. ' :
2. Director of Education, :
Directorate of Education,.
0ld Sectt,., Delhi. S

3. Deputy Director of EducetionA
(North West District)
Hakikat Nagar. Delhi.

4, Ptinripal
Sarvodaya Kanya Vidayalavya,
Rakhtawarpur, Dellhi, '

DA 1787/99

Miss Mamta Ahuia
Ex. TGT Delhi Admn, E

R/o J-11/71A, Rajouri Garden, e
New Delhi. .

Versus
Govt. of NCT of Delhi,

through its Chief Secretary, -
S, Shamnath.-Matg, Delhii -

Y Director of ‘Education, ’f
0ld Sectt., Govt. of NCT of ﬁeihi; . : h
Alipur Road, Delhi. E ;‘.kesbondents~-4

Rajesh Khaneja s/o A.C. Kheheja.
r/o SD, Ravi Appts.,
v Vikaspuri, Delhi

2. Bimla d/o Karan Singh ey
r/o F-108/1; Sadh Nagar II.
New Delhi. =
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3. Shashil Gangwar d/o R.S. Gangwat,
r/c 85, Sahyog Appt.,Msyur Vihar,
Delhi. S

4. Ruchi Jain d/o K.S. Jain,.-
. r/o A-4-53, Sector
" ‘Rohini.jbelhirwgm,

Monikg d/o Kuldeep Ra§} FroEpAL
S. r/oM—laB Meterological Complex,
Lodhi Road, New Delhi.

6. Net Ram s/o Bansi Lal; . .
r/o K-386, Mangolpuri, .-
Delhi. L

7. Anju Bala w/0 Raj Kumar Sethi’

Uttam Nagar, New Delhi

Mamta Saini d/o S,.C.,gaiﬁi s
8. ' r/o A-229, New Ranjeet- Nagé?a}’
. Near Satyam Cinema, New Délh!

L ]

. r/o 1/225/9, Chiran} =1
Sadar Bazar, Delhi Cahtf-”
New Delhi, -fg

o

10. Kukhtar. All s/o Faujdar Aliﬂﬁ“‘ K
r/o E-52, Jamia Nagar, New Delhl‘ =

11. Khuwaid-ur-Rehman Khan

Vi e

s/o Mufeez-ur-Rehman, . A
r/c 2C Gafoor Nagar, Jamia Nagar.
New Delhi.

12. Sushila Devi d/o Rameshwar Dayal Sehrawat,
r/o B-6/31-32, Sector ho. 17,
Rohini Delhi. B ..

13. Sonika Dudani d/o Ramesh budani,. : o
r/o 128B, Sunlight Colony,
Ashram, DDA Flats, New Delhi.t__

14, Dinesh Kumar s/o Vijnnder Kumar; }.;
r/ol 1/17, Yudhishter Gali, S
Vishwas Nagar, Shahdara;-Delhii__ A

15. Samina Begum d/o SYed;ﬁﬁ$§éiﬁ, ; -
r/o 192/2A Zakir Nagar;*NeW pelhi.

Versus

1. Govt. of NCT of Delhi, T
through Director of Edueatl éﬁx
Directorate of Educatiohn, 0187
Delhi.iz




- I, Miss Shalu Sharmad/o B.D.Sharma,
r/o 1/712, Rishi Nagar,
I Shokur Pur, Delhi.

r/o A- 56 New Friends Coioﬁyp
Mundka, Delhi. -

3. : Miss Rakhi d/o Yoginder Nathvaid,
r/ec 21/65, 0ld Rajinder Nagar,
: : New Delhi. -

4, | Mrs. Manju Rani Sharma w/o Ram Dhan Sharma; *
- r/o 10196/3, Jhandewaca Mandir.
Paharganj, New Delhi. = -

- . 5. - Miss Asha Kukari d/o Harish Chénder. R
; K .- r/fo J-19/A, Ramesh Nagar, .
oo New Delhi.

Mrs. Usha Kumari w/o Harish Chander;
r/o J-19/A, Ramesh Nagar,
New Delhi. - .. B

Mrs. Shakila w/o Naveeh KUmar &
r/ol B-78, Sharda Puri; &5
New Delh1. ©

Mrs. Savita Dua w/o Mr. Sanjeev Dda, -
r/o 28A, Kalkaji. New Delhi. ;~<;¢;¢b-

AR VAV G

S
b

, X . r/o A-2/32, Rajouri Garden,
) B New Delhi. » 2
; 10. Reena Malawliya w/o H.L.Malwli¥a,
2 r/o 98, Premgali No. I,

Kotla Mubarikpur.

1. Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
F/O B. No. 7; Q. No., q’. Lo
Type-111, CRPF Jharoda Kalah, o
: New Delhi, ) : .

€

- (v-w [ BTN V2 oo

ik

12, Anupam d/o Joginder Kumar o
r/o N-556, Sector 9, T
R.K.Puram, New Delhi. =

13, Pratibha Chahard/o Sher Singh Chahat,
r/o Type 111/40, North West, o
Moti Bagh, New Delhi.

- 14, Jay Krishna Jha s/o S.Mahanth Jha,:
o r/oShri Lal Bahadur S5.S5.VI,,
. . Dyapitha, Katwaria Saria, _
S , t H.S.R. No. 33, New Delhi.i

p 15. Raj Rani Dua d/o Ishwar Dutt Dua.
R e r/o 498/3B, Sector - II, - ..
DIZ, Area, New Delhi. _"333wi

-—
- e
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ira Joshi d/o D.C.Joshi,
/2p. Sector -I1T1,
e

L by
17, B Maniu Sharma w/o Asholk KUmar Mudgal,
r/o 57, Vishal Coleny,
> Nz=i BRzasti, Nangloi, New Delhi.
. 18, Tndu rhowdhary d/o C.M. Chawdhary,
e Te] 'HindiQ, G.R.§S%, U Plock,
Mziioolpur
19, Veenz Rani r/o Vasant Kuni, New Delhi.
20 Daruhshan Khan s/o Mr. Salamat Khan,
asstt. Teacher, RVS, R.,K. Puram,
Secstor 11, New Delhi.
2 Mis< Meenu Rhagat d/o C.L. Bhagat,
r/o A-22, M.I.T. Flats, Phase-I;
Katwaria Sarai, New Delhi.
z2. Shreesht Kumar Jha s/o Yog Narayan Jha,
td r/o Sanshkrit Vidyapeeth, New Delhi.
23. Raini d/o Milkhi Ram,
r/o H.No. 30, Sawan Park,
Ashok Vihar-I11I, Delhl. ... Applicants
- Versus
Govt. of N.C.T. of Delhi through
t. Secretary Education,
Govt. of N, C.T. of Delhi,
Nld Secretariat, Delhil.
? Director of Educatiorn,
Govt. of N.C.T. of Delhi,
Nld Secretariat, Delhl. ... Respondents
0A 1316 7/9¢
~ ! ‘M<. Mukesh Kumari d/o Shri J.N.Sharma,
| r/o v-185/5, Arvind Nagai, '
_ fhonda, Delhi.
2. s PRaju Malhotra d/o D.L.Malhotra,
r/o C3A/101C, Janakpuril,
New Delhi.
3. Me Monida Wadhwan d/o R.K. Wadhawan,
r/o 190, Ramezhwar Nagar,St.No. 5,
Ayadpur, Delhi.
4. M< Hemanti w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi.
5. Mz Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura,
- Delhi.
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Rohini, Delh

r/o R-176, Jahangirpuri

o

10. Sumal Latea d/o K.S.
village Mubarakpur

Ramikheda, Delhi.

Govt. of NCT of Delhi through
. The

0ld Sectt,

| S

Delhi.

NA 1020799

1. Smt.
TGT

G.B.

Meena Kumari,

8S8 K-1I1,

L g

Smt. Sunita Tya
TGRT (Hindi ), SKVY,

Delhi.

. Miss Anju Ary
TGT (Maths),
Tuahlakzabhad,

o D
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-—Z . e —Nanuty Birector, .

T govt. of NCT. of Delhi,.
5, Shamrath Marg,

13 e e T

E:2

Vinod KIumar Chaubey sfo R.R.Cha

Director of Educati

Nelhs

Delhi.

x, - . - _

ubey, °

i

Rhardwaj,
Dabas,
....Applicants

versus

on,
. .:.Respondents
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e
s
Jts
g
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through

el

-

Directorate of Education.

. .Respondents
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M<s Veenz Kumarl w/o Sukhbir Sincr Dagar
R/ A-1B/Z285A, Paschim Vihar,

New Delhi.

Mz Parina Sharma d/o N.R. Sharms, -
r/o BR-170, Derawal Nagar,

=00p. - Mode L Town, Belhie . Hs inz e

_Ms Renu Bala Kapoor d/0 Ram Krishan Kapoor, -
r/o C-8/191A Lawerence Reoad,
Delhi.

Ms Geeta Devi w/.0 Surender kaushik,
r/o A-a4422, Sector IV, Rohini,;
Delhi. ) _ I

Ms Anita Sethi w/o0 Sandeep Sethi, ] i
R/o A-17, Kirti Nagar, N .

New Delhi, ‘
Ms Mona Mehlawat d/o Ajit Singh Mehlawat,
rfo 1989, Gan]j Meer Khan,

Darvagani, Delhi.

Ms AnJju Sharma w/o Rajiv Agnihetri, - :
_R/o 132, Vidya Vihar, Sector 9, . : -
Rohini, Delhi. : e

Ms Dimple Prasad w/o Ashok Prasad,

r/o 18, Gangotri Appt., F-Block, :
Vikaspuri, Delhi, ....Apnlicants
Versus
Govi., of NCT of Delhil through
The Director Education
N1d Secretariat, Delhi. .. .Respondents
9

1
1 Park Extn.,
.. Applicants

Ver sus

ert of NCT of Delhi through
et Secretary,
amnath Marg Delhi,

Director of Education,
Directorate of Education,
0ld Sectt., Delhi.

Deputy Director of Education
(North West District)
‘Hakikat NMNagar, Delhi.
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Ms Sadhna Sharma w/O H.C. Sharma,

r/o 24, Vijay Rlock,
Laxmi Nagar, Delhi.

Ms Geeta w/o Pawan Kumar,

r/o BE 22, Shalimar Bagh (West),

Delhil.

Raghvendra Prapanna s/o Awad
r/o 239, Bharat Nagar, Delhi.

Ms Ranjana Rani Bhardwaij w/0

Kishore Mishra,

Shyam Sunder,

r/o 122-A/10, Gautam Nagar, New Delhi.

Ms Alka Dayal d/c padam Daval,
r/o C I1/159, West Enclave,
pitampura, Delhi.

Ms Kamlesh Sharme w/o Rajesh Verma,

r/o H-367, Nanakpura, New Delhi

Ms Umesh Lata dfo R.R.Aggarwal,
r/o 256-B, St. No. 2, Bhola Nath Nagar,

Shahdara, Delhl.

Ms Rajni Kumara w/o Sh,
r/io 11-G-72, Laipat Naga
New Delhi,

M< Harmeet Kaur «/o Rhupninder
r/fo 2024, Gulabi Bagh,
Delhi.

smt. Parveen BRhardwal,
r/o 339, VPO Nangal Thakran,

smt. Babita Sharma,
r/o 231, Katewara, Delhi.

Km Savita d/co Sh. Mahavir Singh,

195, Kamardi Nagar, Delhi.

o ——_

Avv’ —————— . MOLSUS smmy

... Anoplicants
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t of NCT of Delhi through

Governmen
its Chief Secretary.
&, Shamnath Marg Delhi,

‘Dlreﬁtor of Educatlon,
Dlrectorate*ofvEducation,
Nid Sectt. . Delhi.

Denuty Director ot Education
{North West District)
Hakikat Nagar, Delhi.

Ms Hem Lata Jain d/o Sh., J.B.Jain,
r/o C-4/129-30, Sector 6, Rohini,Delhi.

Renu Singhal d/o Shr

i-S.K.Singhal,
r/o 120, Bahubalil Enclave,

Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darva Ganj,
New Delhi.

Shri Satish Kumar Yadav s/o Sh

. AL tar Szngh Yadav
r/o H.No. 94/2, Gali No. 14, Liba

Sadhna Mehra d/o Sh. M. M,Anand,
r/o 4/324, Bholanath Nagar, Shehgdara,
Delhi. ’

Sanna Jain d/o Shri S P Jain,
r/o X7/2362, Gali No. !!, Raghubirpura-11I
Gandhi Nagar, Delhi.
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Mamta Yadav w/o Sh. Murish Yadav,
r/o 3173, Barwala Phowk '
Fahari Dhiraj, Dslhi

Kamlesh Devi dfo Sube Singh,

r/o village & PO Majrz Dabag,

Delhi. .. Applicants
Versus

Goavt. of NCT of Delhi through

The Director of Education, Delhi,
Directorate of Education,
NDld Secretariat, Delhi.

bvnf ....Respondents

spu Samaipur.Delhi.
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na 736/Qg
T From Deyvi &0 Sh. Ram CThandses
r/o WZ £36-A Madi Pur, Village New Deini
2. Jauat Ram s/¢ Sh. Narain Dutt, 7
r/o F-60, Rau Nagar, K New Delhi.
3. ima Rani d;c Sh. Durgs Singh,
Pl 0-8 Khails Apariments
Gzgan Vihar Extn. Delhi.
4 Sunita Rhambauil w/o Raiiv Rhambaul,
d/o L-1/175-2, DDA Flats, Kalkali,
New Delhi.
S. Sandeep Kumar s/o Sh. 0.M. Sharmsz,
r/o B-639, Sudershay Park, New Delbhi.
6. Geeta Rani w/o Rahul Kumar Singh,
r/o E-599 West Vinod Nagar, Gali No. i,
New Delhi.
7. Neeral d/o Shri R.D. Sharma,
r /o House No. 413, Sector 9 R.K.Puram,
New Delhi.
8. Shalinl w/c Sanjeev Aggarwal,
rio ©=-3/22, Janakpuri, New Delhi.
a, tinze Frakash d/o Shri Rangaswamy,
/o £=2/78, DDA Flats, Kalkali, New Deihi.
10, Kusumlata d/o Shri Manwar Singh,
r/o RZ 726/%, Puran Nagar, Palem Colory,
New Delhi.
1. Kailagh Vati w/o Munesh Kumar,
rfo T-4Q8/C, Kotla Mubarikpur,
Gurudwara Road, Kherpur, New Oelhi
12 Sumeet Kaur w/o Sh., Marnreet Singh,
/o 11/9, Punijabi BRagh, New Delhi
13. Tarvinder Kzur w/o Chanpreet Singh,
r/o A-7/126, Janak Purl, New Delhi.
14, Sunita Sharma
W/o Shri Joginder Sharma
R/ 2/152 Subash Nagar,
New Delhi
5. Sonia Goyal
D/o Shri R.¥. Gupta
R/0o BA-1244 Janakpuri, New Delhil.
16. Seems Arora
D/o S.C., Arora
R/o L-52 Sarojininagar,
New Delhi.
17. Sunita VYasishtha

W/o R.S. Vasishth=
R/0 WZ-32 Shadhipur,
New Delhi.
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i
18 Nidhl Dang ]
D/o Shri Ladipat Ral Dang |
Ric §6977, Subasr Nagar, Gurgeon
ta, Sunita Sain: -
e W/o Shri Ram Gopal Saini = . L
” R/c 2308 Shahamar Village., T -
20 Meenakshi Mudgal
Dic: Shri M. P Meddgal
Fio V4487184, St NolZEo,
Durgapuri Shahdara, Delhi
21 Kumbom
wW/o Shri R.S. Gupta
R/c s/ 895 D lehrauli,
New Delhi. .
22. Rahita Bhardwail
D/fo Shri S.C. Rhardwa)
R/o A-16 Chatterpur Enclave, Phase-11 Maidangarhi,
New Delhi.
23. Kusum Devi _
wW/o Mukesh Kumar -
R/o A-40 Ramz Park,
New Delhi.
- 24, Aneez Ahmad
’ S/o Mr. Ataullah B
R/io A-24 Gall Nolb,
Ganga VYihar,
Delhi-94.
25 Phim Dutt Bhatt
S/o Mp. BR.D. Bhatt
R/n 42/17 Sectcr-I Pushp Vihar, New Delhi
26. Aashu kaushik ofo Jagdish Chand Kaushik
R/0 S48 Village and Post O0ffice Bawana
27 Poonam Sharma w/o Shri Raleev Bhardwss3
R/c N-% Police Lines Kingsway Camp, Delhi. ... Applicants
! ~= Versus

r of BEducation,
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=
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' : Mizs Sunita Devi d/o Raghubir Singh,
r/o 12, Kavite Colony, Nangloi;Pelhi.

2. Poonam Sharma w/oSh. Rakesh Sharma, o
' Flat No. 330, Block D-7 Sector 6,
pohini, Delhil.

3. w===ganjay KUmar  Jzin s/o Sh. Chaman Lal Jain. )
r/o C6/9, Yamuna vihar, Delhi. T o -

Lh o1 rammptismputer i or -
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/4.
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SRR A Ty AT, e . 2
Miz: Meera Borz o Lawman Singh,
r/o Q. No. 456 Tyvns-T, Gulahl Ragh
Delhi

Mre  Pirby Yadav dfo Sh. Tulsi Ram VYadav,

postl TGT. Hindi, School GBSSS,
New Delhi '

asia gy LTS

e
! 187, Jaman Street,
Delhi
Tanwi

Samar Jahan djo S. Ahmed,

Pathak,

Keshavpuram No‘l.'

nsikha Aggarwal d/o Sh-Sushil Aggarwal,
7 Panjabi Pathak,Ballimaran,

ro 1157, Jaman Street, Panijabi Ballimaran,
Delhi,

Ra3j Kamal s/oRam Phal Singh,

ric D-12, Jyoti Colony, Loni Road, -
Street No. &, Shahdara, Delhi.

Archanz Singh d/2 Sh. S.P. Singh,

r/o D-703, Saraswati Vihar,

Delihi.

Mrz. Shakuntla Yadav w/0 Mr. Sunde r Singh Yadav,
r/c H. No. 28, Village Saidulajaib, PO Mehrauli,
ew Delhi.

Vanita Kumarl d/o Ram Kishan,

r/fo 128, Pocket 2-3) Sector 5, Rohini,

New Delhi.

Mrs. Pawan Lata Joshi w/o Sushil Kumar Joshi,
r/o B-24/472, Jaozkpuri, New Delhi

Shabana Khan w/o Sh. Aslam Khan,

r/o 591/18, Zakir Nagar, New Delhi

ka3 Bala w/o N. S 5aini,

rfo W7-8, Plot Noo 79, Hari Singh Park,

Naw Myl tan Nagar New Delhi.

Clamenting Jeremiah w/o Mr. Prince Jeremian,

r/o GH-13/68¢, SFS Paschim Vihar, New Delhl;
Versus

Govt. of NCT of Delhi through

The Director of Education,
Directorate of Education,
0ld Sectt., Delhi.a

b

JAnnlicants

... Respondents
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OA 862 of 1999

1. Mrs.Madhu Bhatt w/o

Sh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

School G.G.S.S.S,B-1 Block,
Yamuna Vihar, R/o0

R/o 68,Luxmi #partments,
Sector—-9, Rohini, Delhi,

2.Mrs. Anju Sharma

v/0o Sh.Pramod Sharma,
Aged 30 years.

Post TGT Hindi

Schoel s.K.V.Sultanpur

R/o A-1/316,Lawrence Road, Delhi.

3., Mrs. Bhramri Bhardwa]
w/0 Sh,Abhimanyu Bhardwa],

Aged 27 yrs. :

Post T.,G,T. Natural Science.
School G.B.S.®.G Block, Saket,
R/o 295, Laxmi Bai Nagar,

New Delhi.

4, Darshna Kumari
d/o Sh.Ramji Lal
Aged 23 years,
Post T.G,T(s.S.)
Sechool Govt, Secondary School Vijay Park,
MauJjpur, Delhi.

R/o Rohini, Delhi~&5.

5. Kavita
d/o Sh.Tulsi Ram,

Aged 21  yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -I1I,
N.Delhi.

R/oD-71B,Yadav Nagar, Sameypur,
Delhj.

AN
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6.

7.

Banwari Lal sharma s/o
sh.Radhey Shyam

Aged 25 years.

Post TGT sanskri

t
School G.Co.Ed.(Mddle School). s
gector-20, Romni Extn. Delhd 41

R/oshiv Shakti Hanuman Mandir,
Prehladpur Bangér, Delni-42.

Manisha Vashistma
w/0 Sh.Jagdish Chander,

Aged 27 years,
Post T.G.T.Hindi,

SChOOl G.GOS‘SOSO K BlOCk’
Jahangirpury

R/0 yijllage Akbarpur,

PQOoPalla, I}Elhi .-’36 .

8.

Chandrika
w/ 0 Mr.Manoj sharma,
Aged 27 yrs.

Post BGT

School GG SSS Ananavas, Delhi,
R/0 B-56,Prashant Vihar,
Delhi.

Neelima Tiwari d/o
ShoG oPo TiWaI‘i ]

Aged 28 yrs.
post T.G.T.sanskrit.

_ school 5.K.V. sultanpuri C Block,

1G.

11

-

R/0 A-56,New Multen Nagar, Delhi.

Shabnam

v/ oRajpal
-pge 37 gra.
Post P. o'lo Hindi,

school V.K.S.K.V. paryapur, Delhd.

R/o 553, Ishwar Colony,Bawana, Delhi .

. Pocnam Gaur

W/O Om Nath Bimali,

Aged 28 yrs,: '

Post PGT(POl.Science)
school G.B.SSS shivaji Park,
shahdra.Delhi.

R/o0A-27, Dena Apartments,

Lector—13, Plot no.36 ,Rohini, Celhd. \
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14,

15,

16,

17.

18.

19,

19 i

Meenu Bhalla

gife of shri AnilKumar,Bhalla,

Age 36 years, post - T.G.T.(skt).

school: Govt. Co.Ed. MS, pooth Kalan, Delhi.
R/o Flat No.294, Pkt-A-3, Sector-8, Rohini.

aradhana Arora,

w/o sh. Vijay Kumar,

Age 28 YIS., Post - T.G.T.(S.5t.).

school: Govt. Co. gd. Ms, Pooth Kalan,Delhi.
R/o 1170, Mukherjee Nagar, Delhi=9.

Manisha Kalra

w/o Rajeev Kalra,

Age 26 YIS., post- T.G.T.(Eng.)

schools: Govt. Co. Ed. MS., poothKaian, Delhi.

R/o C-6/10, Miyanwali Nagar, Delhi,

Renu Sharma,

w/o Kulbhushan sharma,

Age 33 yrs., Post- T.G.T.(Hindi).

cchool: G. Co.Ed., MS, pasohara, Todapur,

R/o 37/2086, Nai Wala, Karol Bagh, New Delhi.

Anupama Jain,

p/o Late Sh. Ajit Prasad Jain,

Age 30 YIS.» post- T.G.T.

school: G.B.SeSes Hastsal.

R/o DB-97D, G-8, Area, Rajouri Garden, New Delhi.

pratibha Mehta, (sahani),

w/o shri sanjay mehta, D/o shri S.K. sahani,
Age 25 YIS, pPost- T.G.T.{Natural science),
gchool: G.B.MS., Hari MNagaryAshram, New Delhi.

Namita Abrol

p/o shri O.P. Abrol,

Age 26 YIS, post- T.G.T.(English),
School: Sarvodya GCo. Ed. SeSey Khanpur,
R/o K-90, Kalkaji, New pDelhi-19.

Renu Cnauhan,

w/o shri V.P. singh,

Age 3l YIS, post- T.G.T., {social Studies),
gchool: GeGeSeSeSey s.U, Block, pitam Pura, Delhi
R/o Pkt-Bl, House No.3, Sector-15, Rohini, Delhi.
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20,

21,

22.

24.

25,

26,

27.

20

Sarika

D/o Shri N.S. Rana

R/o B-24 Pariijat Apartments
West Enclave,

Pitampura,

Delhi.

Mrs. Ambika Sharma
W/ Sh, Pawanh Sharma
Age 29 Post. TGT

School GBSSS Nangal Thakran
Delhi~39

Smt, Suniti Nayyar

W/ SUnil Nayyar -

Aged 33 years Post. PGT (Commerce)

School :GGSSS Dishad Garden

RA D~11 Jiwan Jyoti Apartments Pitam pura Delhi.

Me=na Arora,

W/0 ved Prakash

Age 40 years POST.TGT(Hingi)
School, S.K.V. Punjabi Bagh

1959 Oytra® L ine Kindway Camp Delhi
New Delhi, '

Rishi Bhushan Sharma

5/ sh, K.C, Sharma

Age: 20 years Post, TGT(Sanskrit)
Schcol, BGSSS Rajnagar IIPglam

RAO wB.5, Gall No, 8 ,Sadh Nagar palam coleny
New Delhi.

Meenu Sharma W/ Dhiraj Sharma -

Age: 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspuril Ney Delhi
RO SB Pkt, Dilshad Gsrden -Delhi-95

Anjan Gulati

WA Sanjay Bathla,

Aget 29 years POgst, Assistant Teacher

School .SKV Mata Sundaril Roagd,

RO B.68, Double Storyed Ramesh Nagar New Delhi-15,

Anita Devi W/ 8y, Gajender Singh
Aget 33 years POST.PGT (Hingi) -
School., SKV Hari Nagar Gghanta Ghar

RA WZ_101/13,Mohan Nagar ,Pankha Ropad
Lane No, 5, Ney Delhi-46

.Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja !
R/o D-169 Ashok Vihar Delhi.




o i T L
100¢ tments,
oB/148,Brotherhood Apar
S/Block, {likaspur'i ,N.Delhi-1 8

, "+ Bovernment of N,C,T,-Delhi
s ' Through The Directora of Education,

Iirectorate of Education
OXd Secretriate, Delhi->4.

OA 780.of 1999

- 1e Kiran Dabas,
' ToGoTo(Sosto),
_ GoGoS¢SoS., Dichaon Kalan,
B/o. Sh.Randhir Singh, :
R/o. RZ-G-26, Dharampura, |
Najafgarh, New Delhi - 43, R

\ 24 Rashmi Sahni,
Wb ' - T..T.(Science),
! "#/0. Vikas Sahni, _ ‘
S R/o. 52, Guru Angad Nagar,
New Delhi - 92, : /

. /
3, Promila Bhardwaj, Z.
T.G.T.(Maths),

G.GOS.SQS.’ ija’

W/o. Yogesh Kumar,

R/o. House No.160,

Bhaiyo Chowk, Village & P.O.,
Mitraw,

4, Alka Goel,
Asst. Teacher,
S.KQVO' Mehrauli’ NeW Delhi-30,
D/o. Sh.Nanakchand Goel,
R/O. 124 A, Mithapur P.0,.,
Badarpur, New Delhi - 44,

-~

5,  Sarala Devi,
P.G.T.(Hindi),
GoGoSoSo' BijWasan,
D/o. $h.Ramchander Khatri,
R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

6. Seema Rani,
Assitt, Teacher,
S.K.V., West Patel Nagar,
D/o. Sh.Jagdish Chander,
R/o. 257, Kacchatihar,
New Delhl — 18.

7. Raj Bala, T . T (Molk) /
- GoGoSoSoSo' N0-3, .
- Najafgarh, ;
A D/o. Sh.Narain Singh, , f
Ko R/o. Wz-8, Flat No-79, . \

" Hari Singh Park, : ;
New Muttan Nagar,

New Delhi - 56,




10.

11.

12,

13.

15.

22

Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala '0O°
New Delhi.

R/o JP-114, Maurya Enclave,
New Delhi-32,

Meenu

D/O Shri H.R.L. Nanda
R/0 B-1/548 Janakpuri,
New Delhi-58, -

Sangeeta Rani

D/o Shri S.P. Sharma
R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

Mahesh Pareek

S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,

Nai Basti, New Delhi-68.

Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B{geE-§Q7;2uan Nagar,

New Delhi-12.

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.l0.

Dharm Chand Sharma

S/o0 Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

Indu

.D/o Shri Madan Singh

R/o B-%, Quarter-2, T-4,
C.R.P.F.

Block Mangolpuri,

Pitampura,
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16,

17,

18,

19.

21,

22,

23,

N
W

Usha Rani,

F.G.T.(Hindi}),

GeGeSeSe S. ’ Naj afgarh NO.2,
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,
A

‘ h: f\e '3[,\
ajesh Kumar,
PeGeToe(Skto)y, GeBeSeSeSs,
Chhawla,
5/0. Sh.Hukam Singh,
R/o. B~-111, Ramapark,
Uttam Nagar, New Delhi - 59,

Mrs.Neema Tiwari,
T.G.T.(Hindi), GoGoScSoSo,
Sarojini Nagar, New Delhi.,
W/o. Tiwari,

R/o. F-2961, Netaji Nagar,
New Delhi.

Meenakshi Thakur,

TQGOT.( NOSC‘),

G-BoMo S, 9 Begumpur,

D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi =110 004,

Neeru Sharma,
TQGCTQ(N.SCQ)’

GeBeSeS5eSey KhUj ala No-1 9
D/o. Sh.J.D.Sharma,

R/o. F/152A, Vishnu Garden,
New Delhi - 18.

Poonam Kumari,
T.G.T.(English),
S5¢G.S.5.5., Begumpur,

B/o. Sh.Satya Kumar,

R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17,

Meenu Girdhar,
PoGoTo(Hindi)’ G.BoSoSoSr'
Laxmi Bal Nagar,

D/o. Sh.S.P.Sehgal,

R/Oo G-4, NeDeSeEsy
Part-—ll, New Delhi - 49,

Laxmi Devi,

ToGoTo(Hindi »
GeBeSeSeSe, axmi Nagar,
W/Oo ShoHoSoRawat,

R/Oo 1029 D.D. A. Flats,

"1&fw~/ Mansarover Park, Shaddara.

Contdeseees
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24,

28.

26,

27.

28,

29.

30.

24

Anita Sharma,
T.G.T.(English),
GeGoeSeB4Sey

Badarpur No-I,

D/o. Sh.Shyam Sunder,
R/o. HR 18/5

Vanita Kumar,
p.G.T.(Pol.Science),

GcBoScSoSo 9 Rajnagar"ll,

D/o. Sh.Ramkishan,

R/0. House No-128, Pocket A-I11,
Sector - V, Rohini.

Shashi Bala,
T.G.T.(Hindi), GeGeSeS5:54y
Begampur,

B/o. ShoS.L.TOkaS,

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

Mridula,

T.G.T.(Hindi), GoBoSeSeSe,
Palam o

D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhio,

Karuna Sharma,
TchTo(EngliSh), GeBeSeSoy
Hastal,

W/o. Sh.Manoj Kumar Sharma,
R/0. S~2, Param Puri,

Uttam Nagar, New Delhi - 59,

Abdul Hammed,
T.GOTO(English)’
GeBeSeSeSey Ghitorni,

S/0. She.Abdur Rasheed,
R/0. 299, Street No-~ v,
Zakirnagar, New Delhi - 25,

Urmila

P.G.T.(History),GlCo-Ed.

SeSeSoy PandWala Kalan,

w/o. Sh.Dilbagh Singh,

R/o0. E-I, Nawada Housing Complex,
Delhi.

T b S RS -
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3.

32.

33,

34.

35,

36.

37.

25

Geeta Rawat,

T.G oT .(N. SCienCE)’
G.BOS.S.SO, Hastal,

D/o. Sh.Manwal singh,

R/Oe RzZ-T26/ Ay purannagals
palam Colonys New Delhio.

chakuntla Devi,

P.G oTo(Hindi) 0

S.K.V.Co—Ed, Mundela Kalany
W/o. Snh.Baljit singhy

R/0. 152 A, Todermal Colonys
Najafgarho

Mrs.Mukesh Dhillan,

P.G.T .(Hindf) '] Go .S‘.S.so’
Sarojini NagaTys

W/ o. Upemder Dhillan,

R/0. Mukesh Dhillan, Flat No-42,
partap Chawk, Delhi Court - 10.

Haril prakash

TOGOTQ(Maths 9 SOKQVON°—2’
Sagarpurly

/o0, She.Dhara Singh,

R/OO J/B-14"Do’ LoIoGo,
Flats, Maya puri - 64.

Suman Kumari
T oGoT .(Ma‘thss ’ SoKoVoNO-I,

R/o. B-500, Avantika, sector ! Iy
Ronini, Delhl = 85

Ram Gopal Sharma,
T.G.T.(Hindi), BeSeSeSey

R/°o Houseé NO"202,
D/S.Welcome phase-111s

up ama Goel,
ToGoTo(EngliSh)’ GQGQSOSOSQ,
Kidwal NagaTy No32,
New Delhie)
D/oe Sh.A.K.Goel,
R/Oo G"2389’ Netaji NagaT.
New Delhi - 23,

97
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Asha Rani

d/oy Shri D.P. Yaday

resident af Houss N, A4,

Manlat Pur,

Najafgarh,

Mew Delhil. ... ... hpplicants
Versus

Govl, of N.C.T, of Delhl

thyough the Director of

Nirectarate of Education,

M secretariat,

nelthi, ..., Respondents
(Gh,.K.N,R.P11121, counsel for applicantsin DA-754/99,
8717/99, 884/09, ang/ea9, 953/99, 1316799,

.1.

tein QA-779/9

o

sh. S,K.S8inha, counsel for applica
RN /99, 12646/99

shri K. F.Dohare, counsel for applicants 1n Na 787/99

Ghri M.K.Gupta, counsel for apnlicant in OA 1415/99,
gug /00, 898799, 862/99, B30/99.

Shri  Deenak Bha
counsel f 13

~dwaj, with Shri Rhaskar Bhardwaj,
t in 0A 811/99,1031/99, 1033/99

M= Raman Oberoi, counsel far applicant in 0A 96%5/99

2

Sh.P.S.Mahendru nproxy for Sh. D.S.Mahendru, counsel
far applicant in OA 1017/99

)_4
Jdo
O
M)
ot
ye
=
O
p-g

Shy1 Sanday Sharawat, ocoun nsel for app
1020/94

Shii Surat Singh counsel for applicant in DA 1318/99

Annlicant in person in 0A 801/99

Shi- i Viday Pandita, -
counsel for respondents in all the QA<

0ORDER

hy Hon ble Shri Kuldin Singh, Member (I}

1. sinece all the 0As involve common points of law
and facts, we are disposing of the above referred 0As hy
rhis common order.,

7. prisf fact of the case is that GovtL, of
M,CLT, ot Delhi had a nuinbher of wvacanocles of Teachers in
43 fferent categories in the various schools Since there

ko




~

27 ”\5

was & shorta nf regular Teachers the Govt, of NCT of

Nelhi  anpointed applicants on ad hoc basis and that too
for short periods,  The saild short term appointments were
supnozsed Lo bhe automatically terminated on the ewpiry of

the nepriod specified in the appointment letters despite

the  fact  that  posts  remained vacant even aftter the

termination of teachers apnointed on ad hoc basis

2, Tin these NAs applicants have challenged that the
terme  of  <hort  term contracts of service are unjust,
nnconscionable and against the very letter and spirit of

the Constitution,

st of the case

0

the applicants™ apno ent

was to lapse hy efflux of ti

e on 31.3.1999 and in ohe or

3

bwiy  cases  Llme  neriod was to lapse on  30,4,1999,
Annlicants being threatened with the situation had rushed
to this Trlbunni for continuation of their services and
seeking a stay order that their services may not he

terminzted,

5, Thesze petitions were contested and justification
f o ar 1ting  teachers for short term on ad hoc basis
has heer given by the respondents in their renly., It was

at the decision was taken un by the Government
in  Decamber, 19988 not to fill up any further posts on
hasiz any more as Lthe posts will he filled up on

elec

(\
fd

regular  basis from the candida ed by the Delhi

N

Subordinate  Staff Selection Roard (hereinafter referred

by @

(/‘
luo}
55
tD

SR,

—
b=t
=

1 further stated that it 1is the
adminiestrative function of Government to look inte the

intearest of  Lhe studen

(-r
o]
1]

ture well as the necessity from

time to bime,

Ken
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6. Tt is alszo being nleaded that the candidate é who
ara heing emploved on contra
apr mxnrmnnlvmn cmntract hasis knowing fully =~ well the
conaequence of  the  zame, Time and again the Hon ble
Sunreme  Cour bt had held that regularisation of
anbtyants  in service 1s emprem] hle and the Tribunals
and  Courts are not to interfere with the interim
arrangement  and a  nerson annointed to  the post  as

atop-gan arrangement  cannot  olaim the hepefit of

coptinuance 1n o aervice  as  having

wen  appointed  on

wasis.

fregular

[

7. Reijoinder o Lhe counter atfidavits have also

heen filed hy the annlicar

3 in which thevy have

=
-t

raeiterated the stand taken by them in their respective

DAz,

B, We have heard the learned counsel for the

pnarties and perused the material on record,

9, Before considering the rival contentions of the

0

parties, we may mention at this stage that when this

[V}

bunch  of ca

LJ

2% was fil d

b3k
7]

)

prior to that another group of
teachers who had filed a similar apnlication before this
Tribunal and since those teachers had been ahle to reach
this Triubunal hefore the expiry of the contract period
B0 BN nterim order was naszed in their oases and
status-aquo was directed to be maintained, In the present
set  of applications, the applicants could not  approach
the  Tribuna) hefare the evniry of their contract period,
Mor sover

R immediaotely after the expniry of their contract

neriod  there were vacationg in the Tribunal from 72nd




Maroh  bo Ist Anpril, 1999 zo these set of netitioners

could anpraoch bhe Tribunal only after the wvaca
these SRS also  an interim order was passe
forllowing bermse:
TAlmo 1Esue @ chort nobtice oh the Ques
of interim relief, returnable on 12.04.1

7111 then, @3 anh interim measure, atatus

maintained
0. sipce  this  order in the nature’ of

measure wWass

he in employment with the respondents so

tion

Qa9,

quo

he

iy During the course of their arguments, the

learned counsel for the applicants submittred

applicants are also similarly situated

that these

as the applicants were placed in the earlier set of OAs
whirh was decided on 7.5,.99(Veena Anand & Ors. VS,
Govt. of NCT of Delh & Ors with connected O0As) by
annther BRench of this Tr-ihunal wherein the following

reliefs were granted to the apnlicants/teachers and their

)]

npe were disposed of in terms of the following

given by the Rench of the Tribunal:

directions




"{D) No ad  hoc anpointee shall

A pnplicants shall he allowed to

continue 1N the nresent nosts bill

e o LAY randidates duly selected by
NEGKRP /o1 awnroﬁrait@ authority are

s latile ey peplace the annlicants,

[o LIRS - L4

"(R) Those celected regularly shall first

he nosted in the ¥l

T
D

ting vacant

9]

positions and only if enough vacant

posts are not availahle, they should

the latter sahould he on the
nrinecinle  of lact come first 9o,
Those <n disnlaced should he
accommodated L0 vacancles that may

Sy The  ad hoo anpointees shall he pajd

minimum o pay in the pay acale of
reqular reachers nlus DA in tersms

of 1aw 1aid down by Hon ble Supty-eme

rasual Labourer Ve, T & Ors.

(=
T

2
)
[l

replaced by any newly appointe

“(E) Those of the annlicants who have

annlied or may anply for regular

seolectlion, necessary relavation in

e = mmraca———




age shall he given te the evtent of

thes  neriod of service put 1n by
Lhem.
“(F) There =hall be no wvder  as Lo
coaatg
12, Learned ocounsal appearing on hehalf of tLthe
applicants csubmitted that since the nresent applicants

of Veena Anand & Ore<, (gsunra), they are also entitled to
the <similar relief as granted to them. Learned counsel
also submitted that the apnlicants who were, during the

intervening period, not in service that does not affect
the merit of thelr case and they can also he directed to
he allowed ho aonbinue in thelr respective

anplicants 1n the above referred judgement.

3. T support their contentions learned counsel for
applicants also relied upon the judgement of Hon ble
Supreme Courbt 1n the

case of Girdharil Lal ve., Union of

India which also starts with the following paragraph:

“There i3 no dispute that the appellant
Girdhari Lal would he entitled to the

henefit of the jud nt of the Tribunal

2
©

m

v

i 0A No, 319/85 decid

(i3]

d on 24.09,19897
in  Balwant Singh & nrfs, vs. Union of
India 1f he too was & party therein,
since his claim 1s jdentical to that of
Lhe anplicants thereln. The main
.Ghallenge on hehalt of the Union of India

tey Girdhari Lal s ~laim i=s that he did
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not join as a party in that matter and he
moved the applicant for grant of the same

henefit after that decision in 1989,

14, After meptioniong the facts the Hon hle Supreme

Cowrt ohserved as follows:

“(T1t iz appropriate that the Union of
Trhetia breat all such persons alike and to
grant them the same henefit instead of
driving each one of them Lo litigation in
the course of which the Union of India
itealf is required to spend considerable

nublic money”

15, Caunse)l appearing for applicants also submitted
that since it has come during the proceedings hefore the

Hor bhle  High  Court, that at present there are 4000

vacancies and DISSE

2]
Jbo
7]

also making exercise to fill up
those vacancies hy a regular manner, till such time the
vacancies are filled up on regular hasi s,applicants may

he wllowed to conktinue in their respective posts

nf the counsel for applicants and submitted that in this
manner the applicants would claim continunity and then
they will claim a right to post which will wultimatel

Y
1ead to entry through back door. He furthe submitted

-
-
X
-
iz
J
0]
]
D
=
{-4-
53]
‘\3
—J
(\

...... nts cannot claim continunity in
service after exniry of their term specified 1in their
respective apnointment jetters and as such these OAs

<houyld he dismizzed.
f
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17, we are  of  the considered  opinion  that the
contenlion  of rezpondents counsel has no merit and the
nresant  asebt  of ann)icants are Fuully covered with the

5H

Judgementl given by the co-ordinate Bench of this Tribunal
i VYeena Anand ¢ case (sunral. Th this regard we may

alzn mention that when Lhe inteim order was granted in

Fhe case of Yeena Anand (=

a Writ Petition hefoe Lhe High Court of Delhi for

respondents  were given liherty to fill up the vacahcies

hae  teachers. The High court of Delhi was informed that
the vacancies had arisen to the number of 4000 as on

8.4.1999 <o  the High Court was of the view that

nrima-faice there was @ need to continue the services of
the resnondents (applicants in the 0As) or some of them

18. During the course of arguments, we were also
informed that exams for various categories have been held
very recently by the DSSSR, Since there are @& larqge
number of candidates, result ~f the same within a short
span of time cannot be accepted, In these circumstances,
We find that the applicants in the present set of OAs

iust could not approach the Tribunal because of its

& Or=, (supra) and 1f we peruse the earlier order passed

in the ahove reffered judgement hy a Co-ordinate Rench of

thi= Tribunal we that there is no dispute about the
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facts of the present set of QAs which are identical with
the facts of the earlier set of 0As which was decided by
the Co-ordinate Rench of this Tribunal. The nresent
apnlicants are, therefore, also entitled to the same

relief as granted to the applicants in an earlier set of

t9. In wview of what has been di

70

cussed above,

we allow these 0As with the similar directlons as giwven

in Veena Anand s case (supra).

(A) Applicants shall be re-engaged on
the opresent posts forthwith till
regular candidates duly selected by
DSESB/or appropriate authority are

availlable to replace the apnlicants.

{B) Those selected ragularly shall first
be posted in the existing wvaoant
pozitions and only 1f enough vacant

posts are not availabhle, thsy should

he posted against the nosts held by
ad hoc appointees, Renlacement of J
the latter should  bhe gy the

nrinciple of last comse Tirst go.

-

Those 30 disnlac

o should he

¢

accommodated 1in vacanciles that may

be existing in other districts,

(C) The ad hoc appointess shall bhe maid

minlmum pay i the nay scale of

regular teacher s plus DA 1n  teprams

of  law laild down by Hon ble Sunreme

Arre




within a neri

a copy of this

271. There
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of one month from the

hall he no order as to
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Court in fﬁn caze of Dailly FRated
Casual  Labourar Vs, o1l & Ors.
(ragg (1)ecc 122).

() No ad  hoo apnointee  shall bhe
renlaced by any newly anpointed ad
hoo emnloyee,

(E) Those of the applicants who have

| applied or may apply for reqular
selection, necessary relaxation in
A shall he given to the extent of
the period of service put in by
thesm,
20, The above directions should be complied with

of
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